
 
 

 
 

and (b) above. 
[Placed in Library. See No. L. T. 603/18/24] 

 
 
 
Notification of the Ministry of Consumer Affairs, Food and Public Distribution 
 
उपभोƪा मामले, खाǏ और सावर्जिनक िवतरण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी. एल. वमार्) :  महोदय, 
मȅ उपभोƪा सरंक्षण अिधिनयम, 2019 की धारा 105 की उप-धारा (1) के अधीन कȂ दर्ीय उपभोƪा 
सरंक्षण Ģािधकरण (भतीर्, वेतन, भǄा एवं अिधकारी और Ģािधकरण के अन्य कमर्चािरयȗ के िलए सेवा 
की िनयम एवं शतȄ) भतीर् िनयम, 2024 को Ģकािशत करने वाली उपभोƪा मामले, खाǏ और 
सावर्जिनक िवतरण मंतर्ालय (उपभोƪा मामले िवभाग) की अिधसूचना सखं्या सा.का.िन. 306 (अ), 
िदनाकं 4 जून, 2024 की एक Ģित  (अंगेर्जी तथा िंहदी मȂ)  सभा पटल पर रखता हंू। 

[Placed in Library. See No. L. T. 371/18/24] 
 
Notification of the Ministry of Information and Broadcasting  
 
THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING 
(DR. L. MURUGAN):  Sir, I lay on the Table, a copy (in English and Hindi) of the Ministry 
of Information and Broadcasting Notification No. G.S.R. 678(E)., dated the 20th 
September, 2023, publishing the Prasar Bharati (Broadcasting Corporation of India) 
Deputy Director of Administration Recruitment Rules, 2023, under Section 34 of the 
Prasar Bharati (Broadcasting Corporation of India) Act, 1990, along with delay 
statement. 

[Placed in Library. See No. L. T. 604/18/24] 
 
Notification of the Ministry of Railways 
 
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAVNEET 
SINGH): Sir, I lay on the Table, a copy (in English and Hindi) of the Ministry of Railways 
Notification No. G.S.R. 341(E)., dated the 21st June, 2024, publishing the Land 
Acquisition (Special Railway Projects) (Amendment) Rules, 2024, under Section 199 of 
the Railways Act, 1989, along with delay statement. 

[Placed in Library. See No. L. T. 200/18/24] 
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